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[Shri S. Kandappan]
the result that Members who do not
understand Hindi are put to some difli-
culty while wanting to refer to some
important discussion that took place
in the House because they have to
take both the original and the tran-
slated versions and find out the pas-
sages.

There is also another curious thing.
After the facility of simultaneous
.ransiation that .hQS been provided in
the House, it is not uncommon for
Minister . and even Members while
speaking to sudaenly switch on from
English to Hirdi. So even with re-
gard to a particular speech made by a
particular Member, if we want to make
any reference to it, we have to take
the two wvolumes and we have to
find the relevant pages and trace out

the lines, It is a very cumbersome
and a very diffioult process. Of
course, I concede,—there cannot be

two opinionsg on that—that as far as
the authorised version is concerned,
we cannot tamper with it though, I
think, there is a lacuna in that be-
cause you have now permitied us,
rightly, to deliver speeches in our
national languages which are iape-
recorded and then translated into
English. That is taken as the autho-
rised version. But that depends upon
the competence of the translators and,
I hope, they are competent persons.

With regard to the translated ver-
sions, I feel that it would be very
convenient and helpful if they are
made only in English and English only.
Those Members who prefer to have
it in Hindi may be supplied with
Hindi translation. Those who do not
understand Hindi and who understand
only English may be supplied, along
with the original wversion. the tran-
slated version containing the transla-
tion of speeches made in Hindi into
English. You can supply us a com-
plete version of speeches in English.
That is my only submission.

I was given to understand that it
will involve some extra expenditure
and all that. I find, in all the publi-
cations supplied to us from the Publi-
cations counter here and the wapers
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sent to us, there are double languages,
English and Hindi, printed, In all the
papers, there is a tendency to print
Hindi and English side by side. Per-
haps, it is presumed or assumed that
by inter-mixing Hindi and English in
the publications circulated to us, there
will be an incentive for us to learn
Hindi. If that is the assumption, I
think, that is a misplaced and a wrong
assumption. It rather creates an anti-
Hindi feeling.

Shri Chandra Jeet Yadav (Azam-
garh): Where is the question of creat-
ing anti-Hindi feeling in that?

Shri 8. Kandappaa: By having the
version in Engiish and in Hindi sepa-
rately, we will be saving paper, print-
ing and considerable labour. That is
my submission,
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Shri D. C. Sharma (Gurdaspur): I
wanted to ask one thing. The way 1n
which the Chinese are behaving in
Peking and the way in which they
are behaving here in the Chinese
Embessy are very satrocious. | can-
not put up with it. (Interruptions).

Mr. Speaker: Does he want to reta-
liate agrinst the Chinese by having
one more hour in this House?

Shri D. C. S8harma: I think, we
should have a full-dress debate on
this; a one-houpy debate will not do.
We want to discusy the whole ques-
tHon st length because we are very
much agitated about it For this
devaloping situation, only one hour
WS given,
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Anti-corruption 5650
Laws (Amdt.) Bili

The Minigter of Parliameatary
Affairs and Communications (Dr. Ram
Subhag Singh): This will be convey-
ed to the Minister of External Affairs
and he will be requested to rmake &
statement before the House before it
adjourns today

1223} hrs,

ANTI-CORRUPTION LAWS (AM-
ENDMENT) BILL—contd.

Mr. Speaker: Now we take up fur-
ther consideration of the foliowing
motion moved by Shri Vidya Charan
Shukla on the l4th June, 1967, name-
ly: —

“That the Bill further to amend
the anti-corruption laws, be taken
into consideration.”

Mr. Satya Narain Singh.
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